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arca are working partsly or totally
closed resulting in great tewa of pro-
duction and wunemployment. Lurge
number of passenger trains concelled
witheut motice. Public experiencing
terrible hardships. Saurashtra region
far away From coal-belt..” etc. etc.

1 shall now read regarding the cement
unit being in crisis. This is what bas
appeared in the Induan Express, Ahmeda-
dad edition, dated March 25, 1974:

“Cement Unit in Crisis.

The production of cement at the ACC
factory at Dwarka in Jamnagar dis-
tnict has halted since last 15 days due
to shortage of coal, and the manpge-
ment has laid oft nearly 80 workers.

“The factory manager, Mi, S. P.
Chaudhary, told the press on Satvrday
that the workers were laid off in two
batchesy each batch for six days. One
batch is already on lay-off from
March 18 ull March 24 while the
other baitch will be Ilaid of from
March 25. When the first batch will re-
sume its duties.

“The workers are entrusted with non-
productive workx like cl-aning while
the normal datly production of about
950 tonnes of cement has totally
stopped.”

In the same ~ay the new Jahangir Mill,
Bhavnagar, as was pointed out by my
hon. friend, Shri Mehta, is also on the
verge of closure due to shortage of coal.
That is why I request the Government of
India to take immediate stepr to send
adequate quantity of coal to the State of
Gujarat

Regarding shortage of cement, I may
point out that the total demand of cement
in the State of Gujarat per quarter, ue.,
for three months, is R 16 lakh tonnes;
as agsinst this, Government has allocated
only 3.16 lakh tfonnes per quarter.
Therefore, there is acute shortage of
cemen; in the State of Gujarat. ‘This has
led to Biack market. The necdy persom
have to pturchase cement from the black
market. Great difficolties are deing  ex-
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They Dave bemn forced to suspend the
construction of buildings because of non-
availability of cement. Therefore, I re-
quest the Government of India to increase
the cement quota from 3.16 lakhs toanes
to 6 lakhs tonnes per quarter without fus-
ther delay.

Secondly, the Government of Indis
should make allocations of cement fac-
tory-wise authorising the State Govern-
ment to issue release orders to the fac~
tories within the limits of allocation

MR. SPEAKER. Mr. Banerjec, I got
your note. It will be conveyed to the
Minister

SHR1 S. M. BANERJEE (Kanpur):
To-day or tomorrow the Minister should
make a statement.

MR. SPEAKER:
the Minister.

1 am conveying it to

Vo et

13.02 hrs,

_GUIARAT BUDGET, 1974.75—GENE:
RAL DISCUSSION AND GUIARAT
STATE LEGISLATURE (DELEGATION

OF POWERS) BILL—contl.

MR. SPEAKFR: Now, we tahe up
tho further General Discussion of the
Gujarat Budget for the year 1974-75,

Shri Mavalankar, He has taken
already 13 minutes. The time left with
us is 1 hour 20 minutes

SHR1 P. G, MAVALANKAR (Ahme-
dabad): As I was maying yesterday, the
Government of India took this decision
of dissolving the suspended Assembly of
Gujarat when it waa too lste and when
they had lost all grace. And what is most
improper is that this action of the Govs
ernment was taken throwgh the agendy
of the Governor of the State, Until now
ol m¥mﬂﬁﬁ by the Presi-
dential  Prociamatiom itplf, but, in this
case, the comthirtidnal impropriety was
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that the Presidest was pot only not im-
formed ecarlier Jsd his permision
sought, but even prir Jntimation lo him
that the Assembly was going fo be dis-
solved was not done.

1308 s,
[MR. DEPUTY-SPEAKER in the Chgir)

Therefore, I suggesy that this was very
wrong and the Governmemt took this
extra-ordinary stép of comstitutional im-
propriety because they wanted to  save
their own face.

Now, I do wish to say that the historic
tnumph of the peuple of Gujarat i un-
doubted. The dowanfall of a corrupt gov-
exnment and (he dissolution of a crippled
assembly are two unmique achievements
of independent India. But the real task
» gns only now. The Nav Nirman Sa-
mit1 and movement cannot be content at
the stoppage of the dissolution of the As-
sembly Nav Nirmman should really pow
start and 1 hope in Gujarat the climate
will he created now wherein clean people,
horest people, dedicated people who, by
spending within the prescribed limits, will
be elected and there will be good, healthy
and democratic climate in my State. This
is a very difficait task and a colossal task,
but a beginning has to be made and 1 hope
that as wn aftermath of this dissolution
this new task will be teken up very soon.

MR DEPUTY SPFAKER:- The hon.
Member’s time s up.

SHRT P. G. MAVALANKAR: Kindly
give me some more minutes. Yesterday,

1 was jnvolved in interruptions of
various kinds. ...

MR. DEPUTY-SPEAKER: Why were
you interrupted”

. SHRI P. G. MAVALANKAR: | was
interrupted by no Jess a person than the
Home Minister himeelf.

MR. DEPUTY-SPEAKER: I do not
know. May be you jumped over the

Leg. (Del. of Fpwpers)

SHRI P. G. MAVALANKAR: Yes,
Sir. But ] will bave to jump over the
fence as many times as I can!

The point 8 thut the student power in
Gujarat has been established. They have
s taste of it. The excitement is there.
The intoxication is there, but 1 hope that
the students anmd the youth will got be-
bave in such a way ihat by their action
now, they will bring any discredit either
to themselves or to our State or to the
country at Jarge.

Sir, 1 am obwiously opposed to all
kiads of violence whether it is violence
by the poople on the MLAs or by MLAs
on the people.. ..

MR. DEPUTY-SPEAKFR.
speaking on the Budget?

SHRI P. G. MAVALANKAR: Yes,
Sir. Let me now go directly to the Bud-
get. My main poist is that the Budget is
completely silent almost on all questions
of development of my State, Yor
example, if you take the Fifth Five Year
Plan, and the total outlay given for Gu-
jarat, you will find that even the allot-
ments pro rata for the first year beginning
next month, that is, the first year of the
Fifth Plan, are very very madequate. 1
find that so many problems of Gujarat
including the development of Gandhina-
gar, development of roads and better omt-
lay of capital expenditure—alf of them
are side tracked.

There are a variety of problems like
power shortage in Gujarat, problems of
an atomic power station in Suurashtra to
be set up there, problems of Kandla
Free Trade Zone, the problem of g TV
station in Ahmedabad, the establishment
of a machine tools unit in Bhavnagar—
all these and many others find no place in
the Budget proposaly presented by the hon.
Minister.

1 want to snggest that Gujarat is de-
ficit in food. We have more of cash
crops than of lood crops. Therefore, ouc
food deficit is there and it is increasing
day by day and year after year. In this
context, the problem of Narmada waters
becomes all the more urgent and all the
more important.

Sir, 1 am sorry that even after a period
of two years, no decision Has been taken

Are you
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from the Prime Minister's side. T re-
quest the Home Minister and through
him the Prime Minister thdt if no deci-
sicn is going & come within one month
oz 50, let this question go to the ' trk
bupal. Let it be taken back to the tri-
bunal, This is my request. The ex-
Chief Minister of Gujarat, Mr. Ghan-
shyambhai Oza wanted ¢his problen
to be settled by the Prime Minister be-
cause he said that it is a national prob-
lem to be setiled by a national leader.
But, Sir, if the national leader has no
time for it, let it go back to the tribwnal.
This is my respectful submission, Sir.

23%

Then, Sir, about Dhyvaran plant, the
R.F.0. is not supplied by the Indian Ol
Corporation, It is my roquest that Gov-
ernment must ask the Indian Oil Corpo-
ration to supply this R.F.0. to Dhuvaran
s0 that Dhuvaran plant can work effi-
ciently and powercuts are not necessitated.

1 want to say a word about public con-
cerns. I want to pownt out that the
ONGC's recruitment policy is not all
right. Their cecruitment is done at
Dehra Dua even in respect of the low-
paid jobs of the scale of Rs. 300 to
Rs. 400 and below. They are done at
Debra Dun. The hon. Home Minister in
an earlier debate during this session and
said with regard to Shiv-sena and other
problems that lower categories of people
will be recruited locally. Why has the
ONGC not recruited the local people.
I want to know. There are so many
young graduates and technically qualificd
people who are yet to be absorbed and
they should not be denied their legiti-
mate aspirations.

Regarding  PetroChemicals, you will
be surprised that Mr. J. J. Mehta, Chair-
man and Managing Director of IPCL,
who has done such wonderful work, who
has been responsible for building up of
this whole Petro-Chemical complex in
and #round Baroda, has been asked to
g0, There is no other Gujarati of proved
ability in the Board of Directors.

MR. DEPUTY-SPEAKER: Please
don’t bring in individual names, We
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:: oulogise or run, down individupls

SHRI P. G. MAVALANKAR: Bt
Sir, 1 am not running down, actually ¥
am lifting him up......

MR. DEPUTY-SPEAKER: m»«_i'
why I say it cannot be done..

SHRI P. G. MAVALANKAR: “Ten,
Sir, I want to say a word about fertiliser,
We bave in Gujarat a fertiliser plant, but
our own people and farmers are denied
an adeguate quota. That is because the
Centre has reduced our quota from 70
to 54 per ccnt. That is to say, our own
people are not able to utilise the ferti-
liser that is produced in Gujsrat. In our
own State there are 30,000 farmers who
are sarcholders of this Gufjarat Fertili-
sers. Surely, they should be entitled to
receive fertilizer also, So, this injustice
must go.

I want to say somethiag about yeuth
programmes and vocational education and
guidance. The ex-Governor of Gujarat
State Shri Shriman Narayan. while there
was President’s rule in Gujarat hud got
prepared a perspective plan which has
given out a number of proposals and
recommendations. Why they are  not
being implemented, | want o0 know.
The wheole movement and revolt this
year in Qujarat started because of
the unrest among the students and w0
these programmes should be given the
topmost priority. Government should
make enquiries into this and see to it
that more and more of youth welfare
programmes are taken up. This is my
respectful  submission,

Then 1 want to say briefly about coastal
highway on the Bhavnagar Baroda sector.
Two bridges are being comstructed,
Bhavnagar crick and Sonmarai crick
These bridges were started in 1972 but
they are trying to change the design and
the progress is slowed Jown. The work
is stopped. Why do you do like this and
spend crores of rupees and then change
the design? 1 request Goverament to
look into this.

Then, Sir. Governtent and the Heme
Minister must look into the charges of



corruption in high places. They sbguld
appoint & judigial tribunal immediately,
and that alene cap sooth the feelings of
the injured people. Then, about the police
firings and atrocitics, I would say that
there must be judicisl enquiry into It,

Finally, my reguest iy this; Rush food-
grains, coal and other essential commo-
dities to Gujsrat to tackle the problem
of scarcities. Government should stren.
gthen the public distribution system to
help the poor people and the downtrod-
den people. The President's rule in
Gujarat will last for a few months
and in those few months Government
should see to it that the admunistrative
machmery is entirely toned up and it
becomes clean and efficient so that the
necessary  climate for fresh elections is
created and we can have democratic
elections, whereby clean and efficien; ad-
mimstration will prevail and we can
have a new Assembly and we can have
people who are least corruptible if not
completely incorruptible. .

MR. DEPUTY-SPEAKER: It is the
job of everybody 1o elect cleaner people.

SHR! P, G. MAVALANKAR: 1 am
glad you agree with me, Sir. Aml we
want cleaner people and sincere people.

MR. DEPUTY-SPEAKER: [ do agree
with you,

SHRI BHALJIBHA) PARMAR
{Dohad): Mr. Deputy-Speaker, Sir,

to-day it is distressing that we are going
to discuss the budget for the State of
Gujarat. We know that there is fall of
the Chimanbbai Ministry which was @
corrupt one. That was due to his
mismanagement of the administration, The
Ministry failed because the people had
no coufidence in the party led by Shri
Chimanbhai.

Now T come to the budget. During the
year, the total estimated revenue receipts
are to the tune of Rs. 334.54 crores while
thy expenditaie 10 be met from the
revenues  account Js of the onder of
Rs. 29704 crores; the revemue  surplus
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is of the order of R's 3150 crores, In
capital account, there is u deficly of
Rs. 37.47 crores. This is the first year
of the Plan. The Plan outlay » of the
order of Rs. 14347 crores whereas it
should have been of the order of Rs. 211
croves for the yeur 1974-75. As this is
the first year of the Plan, I ask the gov-
ernment how is it possible to achieve its
targets within five years? The budget has
not provided for adequate empluyment
opportonities to the youths of Gujarat
It will thus slow down the pro-

This 1s my humble submission to solve
:he unemployment  problem which is
rising day by day.

1 now come to the eronomic well being
of the State. 1 suggest for the peopic
of the State of Gujarat, animal hus-
bandry, dairy development, fishery and
forest must be sufficiently developed.
We know that nowadays forests are
speedily vanishing away. There is great
scarcity of timber, wood and firewood ic
the rural areas inhabited by the adivasis.
In the State of Gujarat for the dairy
development, milk producers’ coopera-
tive societies must be formed and orga-
nised on the lines of Kaira District co-
operative  societies so that the peobte
get subsidiary occupstions. For instance,
in the districts of Banaskanta, Panch
Mahal, Broach and Sabarkanthy etc,
such societies must Le organised so that
the people can have subsidiary occupa-
tions. In the tribal areas the scheduled
tribes are suffering from miseries due
to poverty. It is a genmeral phemomenon
that in every third year, there are scar-
city conditions in the Kutch District. In
every second year, in other districts,
scarcity conditions arise due to drought
untimely rains or no rains. So, the
State of Gujsrat requires an amount of
Rs, 225 lekhs during the current year
and Rs. 1,359 lakhs during the financial
year 1974-75  as per the recent  survey
dony by the Central Study Team, which
toured the State of Gujarat recently.
The Gujarat Government has asked fot
the said grants and the Central Gov
ernment s thus expected to  sanction
them immediately to sfart the acarcity
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works in the State. In  Gujarat State,
the people are in great distress. They
have no purchasing power and they are
thus belpless. Thoy have no means 0
maintain their lives peacefully. I hope
the Central Government woyld hesten to
rush to the rescue and solve the diffi-
culties of the people without delay. To
meet the nceds of the peoople sufficient
coarse grains must be purchased and
stocked by Government through the co-
operative societies so that the people can
be supplied foodgrains through the fair
price shops.

The high rising prices of essential
commodities of daily consumption must
be brought down with a firm hand, other-
wise it will be difficult for the poor
people to survive. For really serving the
food problem in the State of Gujarat
and the country the award on Narmada
project must not be delayed by our hon.
Prime Minister, Smt. Indira  Gandhi.
This is a much delayed and oft repeated
question which is being pursued in Par-
bament ang outside by the people of
Gujarat. To delay it is to deny food to
the enormously growing population of
Gujarat. [ think the sighs of the poor
and miserable people of Gujarat were not
heeded by the ex-Gujarat Ministry head-
ed by Shri Chimanbhai Patel and hence
there was downfall of the Ministry and
the party in power. So, they must be
careful and cautious.

At present there is power, fertiliser
and food shortage in Gujarat. For this
the required remedics showld be sought
by Government at an early date. To
remedy food shortage for the current
year in the State at least 120 thousand
tonnes of monthly quota of foodgrnins
must be supplied by Government regular-
ly. I hope the Central Government
would give serious thought t>» my various
suggestions and spare no stone unturned
to improve the situation in Gujarat [
would like to see QGujarat prosperous,
beautifl and an ideal ore in every res-
pect in cur whdle comntry. May God
bless us afl to carry on the Governinent
smoothly and democrifitatty,

Gen. Disc. &' Guj. Stuse
Leg. (Del. of Powers) Bill,

SHRI A. K. M. SHAGUE (Basirimt):
Mr. Deputy-Speaker, Sir, 4 rise to support
the dudget propessls for Gujerat.

The direct result of this long agiation
is that we had to exemipt studemts from
appearing in the examinations and now
weé have come to a sitwition where stu-
dents should be promoted without exami-
nations. [ feel, perhaps, there was go
alternative to it but all this is & very bLad
precedent. As you have seen the agita-
tion in Gujarat has besn carried to other
States in the country and this precedent
is bound to be carricd to other universi-
ties and colleges of India. 1f¢ it enters in
the minds of the students today that if
they go for agitation, afterwards they can
use that agitation ns an excuse for exa-
minations, that will be a very bad pre-
cedent for the student community in the
country. So, we ought to have realised
this. As you know, the Opposition par-
ties in India are paupers. They do not
have base anywhers. Therefore, they
have been utilising the studem commu-
nity to serve their own political ends.
You will be surprised to learn that an
important politica] party like thc Com-
munist Party of Indi\ raised the demand
in the West Bengal Assembly when 1
was Member of that Assembly in 1961
that the university authorities must de-
clare to pass 78 per cent of the students
irrespective of their merits. Whether
they are capable of passing the exami-
nation or not the university authorities
will have to make them pass the exami-
nation because their parents have speat
money on them.

MR. DEPUTY-SPEAKER: What is
the budget provision for this particular
item in the Gujarat budget?

SHRI A. K. M. ISHAQUE:
giving a smile.

MR. DEPUTY SPEAKER: Not only
that. You go off the mark. You provoke
other people and then confusion comes
in.

1 am just

SHRT A. K. M. ISHAQUE: 1 am not
at 4N proviking. We shinll be grunting
money to Gujerat. '
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MR. DEPUTY-SPEAKER: Not by
going to West Bengal and to the Com-
munist Party and students. He is not go-
ing to grant money to Gujarat on
-account of these reasosns.

SHRI A. K. M. ISHAQUE: Education
is one of them.
MR. DEPUTY-SPEAKER: Then, let

thim confine himself to education in

4Gujarat.

SHRI A. K. M. ISHAQUE: I have
only cited an example to make my point
«lear.

SHRI NOORUL HUDA  (Cachar)
False statement,
SHRI A. K. M. ISHAQUE: It is not

:a false statement.
all authority.
that time.

1 am saying it with
I was a Member there at

SHRI NOORUL HUDA:
ened in 19617
false statement,
cords with him.

What hap-
Let him not make a
Let him bring the re-

SHRI A. K. M. ISHAQUE: Sir, you
may tell him that false statement is not a
parliamentary  expression.

‘We had the resolution of that Mouse
under pressure. When we had a legiti-
mate forum to take decisions, we dis-
solved the House under pressure. Even
though we had a forum, we took the
decision on the streets. Immediately his
tactics has been carried from Gujarat to
Bihar. I do not know  whether this
trouble would again be carried from
Bihar to some other State. As you know,
there is a big role of big money in this
country and they are trying to play their
role in politics also. The Presidential
election is to take place in August, 1974
and all eyes are set on that.

MR. DEPUTY-SPEAKER: But Guja-

rat may not have the right to vote at that
election.

SHRI A. K. M. ISHAQUE: I could
not follow what you had said. The imme-
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diate result of dissolving this House a3
been that the agitation has been carried
from Gujarat to other States in the
country, and the political parties of India
have already declared that they will go
on agitating and asking the people (o
agitate throughout India.

SHRI P. M. MEHTA
Even at the Centre.

(Bhavnagar):

SHRI A-K. MTISHAQUE: Yes, even
at the Centre. -Thevefore, while suppori-
ing the budget, I request the Government
to see this poing and see that there is a
firm stand and there is no submission to
pressures. i

MR. DEPUXY-SPEAKER: 'That is a
good point gn which to conclude.

SHRI A. K. M. ISHAQUE., The sto-
dents’ agitation being what it is now-
adays, I suggest it the pattern of educa-
tion in Gujarat or for that matter in any
State be changed. In a system that pre-
vails now, one passes an examination after
a few years and one does not know what
to do in this country. The result is that
the number of unemployed people is in-
creasing in this country. Therefore, I
would plead with the Government to
introduce a system of job-oriented edu-
cation in the country, a profession-
oriented education and to examine again
whether

we can introduce the basic
training system in the country.
MR. DEPUTY-SPEAKER: That

should begin with Gujarat now.

SHRI A. K. M. ISHAQUE: Yus, Sir.
The moment we can do this, and the
moment we can infuse in the minds of
the students that they have got security
of life, after passing the cxamination

they would avoid this agitational
approach. At present, unfortunately,
their

frame of mind is such that who-
ever wants to provide them can provoke
them, because they do not have any cer-
tainty or security of service immediately
after they pass the examination.

With these words, I support the Guja-
rat budget, and I bope that Government
will take a firm stand on all these issues.
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THE MINISTER OF STATE IN THE
MANISTRY,.OF FINANCE (SHRI X. R.
GANESH); With the directional advice
which you gave to the hon. member, 1
nmlyammqmmt. It is a
you would have observed, yesterday end
today, partly today and mostly yester-
dey,the whole Gujarat debate centred
round the very extraordimary events m
QGujarat and very little comments have
Been made on the budgst proposals  ex-
cept general remarks,

SHRI P. M. MEHTA: There is not
much to speak about thc budget. It is
an absolutely sratus quo budget. It is a
bureaucratic budget. How can we bold
the bureaucrats respomsible for prepar-
ing this budget? At lcast you must come
forward and give a switable budget so that
the progress and development of Gujarat
may be carried on in 1974-75,

SHRI K. R GANESH: Since the hon.
member had no opportnmity to speak, I
think these obseivations of his may be
taken a3 his speech, his cuntribution to
the debate.

J am rathey pamned to hear about siatus
quo from the hon. member because,
after all, there are certain political reali-
ties. You do not get out of those reali-
ties.

SHRI P. M. MEHTA: You wanted
to get out; but you could not.

SHRI K. R. GANESH: I am not pre-
pared to learn about status quo from the
hon. member. He may discuss it with
other parties. That 13 a separate matter
{Interruptions). Let me at least have the
right to have my say, 1 hope that s
Bot a new Nav Nirman method.

I was just saying tnat since the budget
debate was dominated mostly by the ex-
traordinary political events that took
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However, 1 will Brst conflié myseil to
the budget ptovisions, Though they have
not beon discumed T detadl, I Wil oy
and explain some features of the budget.
The estimates as given in the Mudget
for 1974-75 includes revenue receipty
Rs. 33454 crores and provides for &
revenue  expenditure of Rs. 297.04
crores, The budget provides for a plan
outlay of 143.37 crores. Agriocukural pro-
grammes including Co-operation, Commu-
mity Development and Irrigation are given
priority and account for 37,78 per cent
of the total Plan outlay; the Power sector
accounts for 30.69 per cent; Industry,
Mining, Transport and Communications
12.13 per cent; Social Services 18.33 per
cent. There is a provision of Rs. 3.80
crores for drought-prone areag program-
mes, 50 per cent of which will be met
by the Government of India. The bud-
get provides for an expenditure of Rs.
128 crores for procurement and supply
of foodgrains.

As the House is aware, the food situ-
stion in the State has not been very satis-
factory; it has been rather bad. I am in-
formed that it 18 showing some sign of
improvement and this allocation will go
a long way in mesting the \mmediate food

requirements.

As far as Power is concerned, the
jnstalled capacity which was 315 MW ow
1st May 1960 is likely to be increased to
1142 MW by the end of the Fourth Plan
period. The number of villages to be
electrified which was only 537 will have
increased to 5687. The important geoe-
rating schemes in progress are the Ukai
Power Thermal Station, the Ulai Hydro
Blectric Project and the Qundhinagsr
Thermal Power Station. A substantial
provision of Rs. 44 crores has been made
for 1974.75. This is the general feuture
of the budget,

There are some specific  points whicl
the hon. Members have raised about the
budget and T shall try to explain them, It
has been said that the expenditure of
the first year of the Plan is not auficicat
and that the provision for 1974-73 akbo
is not sufficient. The provision for 1972
73 was Re. 5473 crores though the

are Rs. 6798 crores. The dpet

f
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cstimate  for xm:u waa Rs, 4236
crores g the reviied csumaty was
Rs. 46.11 crores. For 1973-75, it is
Rs, 6007 crores, While the provision of
Rs. 60.07 croves for 197428 may be a
litle less tham the actuufs of 1972.73, as
far as the budget provision for 1972-‘73
and 1973-74 is concerned, the provision
for 1974-75 is substantially bigher.

1 um informed that 1972-73, was @
year 1n which the Government of India
gave accelerated ascistance ouisd, the
Plan for speeding up wajor irrigation pro-
jects and for the emergency agricultural
production progamme like the installa-
tion of emgines und pumps, ctc, There-
fore, this allocation was a littie mare.

As far as the firt  yen of the fifth
Plan 1s concerned, I am informeu that
the total fifth Plan outlay, fixed 1n con-
sultation with the Planning Commission,
15 Rs 1,053 crores, and the first year
outlay is one-fifth of this amount, ana
the expenditure will be rising from year
to year A total cutlay of Rs. 143 crores
m 1974-75  has been fixed for the State
Government in consultaton with the
Planmng Comnustion and  this matter
will also be discussed in the NDC.

SHRI P. G. MAVALANKAR: Does :t
include some of the items which were in
the fourth Plan in the non-Plan exgen-
diture, which have now been transerred
into Plan expenditure? For example, the
construction of Government housing pro-
ject, police housing colonies and so on?
They had been included in the fourth
Plan in the non-Plan expenditure and
they are now included in the fifth Plan
as plan expemditure! This is how the
figure for the resources has been inflated
artifically. | .

SHRI K. R, GANESH: 1 shall come to
the figures. There are certain  aspects
which the State Government has in view

Leg. (Del. dof Powers) Bl

1 am informed that the Central Govern-
ment has takem 3 very hteral  view,
Out of Re. 60 crores dJue to Gujarat,
about Rs, 57 crores bave been released
and the balance of Rs. 3 crores is
likely to be released soun.

As far as drought and famine relief
are concerned, there is a set pattern by
which the requirements of the State Go
vernments are met. A Central Team
goes and on the bass of its report, 2
ceiling is fixed; as I have indicated, a very
substantial amount has becn given and
the balance will be released soon.

Something was mentioned here about
the” Gandhinagar camtal project also. [
am given to understand that the Gandhi-
nagar capital project i1s divided into two
phases. The first phase is esumated to
cost Rs. 2954 crores, and the second
phase is estmated to cost Rs. 1623
crores. At present, works are taken up
under the first phase only, An amount
of Rs 2796 crores would have been
spent in the first phase programme up tor
the end of March, 1974. About 6,22t
different types of residentiel quarters and
other buildings in that complex have al-
ready been completed Facility of roads
in the Gandhinagar township., drainage
and water-supply lacilities and street
lights have been dJeveloped. A provision
of Rs. 98 lakhs has been made for the
capital project for 1974-75.

As far as education is concerned,—to
which also reference was made by some
hon. Members—a substantial provison-
has been made by the State Government
for education in the annyal budgets, Anr
amount of about Rs. o) crores would be
expended on education dwing 1973-7%
against the actual expenditure of Rs 5%
croves in  1972-73 A provision of
Rs. 68 crores has also been made for
education in the next year's budget
estimates.

With  reference to compensation to
those who died during the disturbances I
am informed that the Goverament ot
Gujarat had issued orders to gime Rs
5,000 per person killed and Re. 2,506
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per persom seriously injured as a result
of the disturbances aud police fring
The atomic power station is undor the
consideration of the Government of
Indian; the technical committee has given
dts report to the Governmemt of fndia.
As regards Narmada, i¢ is a major issue
which, the hon. Members are aware
awaiting a decision ut the highest level...
{Interruptions) 1 am not in a position to
give an assurance The hon. Home Min-
ister js sitting here and admunistratively
he looks after the entire ¢territory of
Gujarat and he has heard what the hon
‘Members had to say on this matter. .
(Interruptions).

SHRI P. M. MEHTA. It is with the
thon  Prime Minister and #t is beyond
your competence t3 give a reply with-
out consulting her.

SHRI K R. GANESH: 1 said that nt
‘was awaiting a decision. 1 cannot speak
on behalf of the Prime Mimster in this
matter. When this maticr was ramsed in
the course of the .ebate, I have to reply
and 1 said on behalf of the Gevernmemt
and also om behalf of the Prime Mins-
ter who is the head of the Government
that it was awaiting a decision. I am
not in a posiion to say more abouwt
‘Narmada.

The Gujarat Agricultoral University, {
am told, is conducting a good deal of
research both for cotton and groundnut
with the help of the ICAR. The techni.
cal commitice appointed by the Trans
port Ministry has submitted a report re-
cently on the suitability of some sites to
the Government of India. 1 am referring
to the site for ship building yard. Hazira
in Surat District of Gujarat is one site
investigated by this committee, The re-
port is engaging the attention of the
Government of India.

These are some of the points which
the hon. Members bave raised about the
budget prowisions for Gojarat.

SHRI . G. MAVALANKAR: How
much are ot going fo set apart for
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vocational guidemce asd youth pre-
grammep?
SHRI K. R, GANESH: It is a ape

cific question and I shall inform the hon.
Member after getting that information.

SHRI P. M, MEHTA: There is no
provision for a furiter rise in the dear-
ness allowance to the employees of Guja-
rat and there is also no provision for the
implementation of the Second Pay Com-
mission’s recommendations when it sub-
mits recommendations. You have not
provided a single rupee for the imple
mentation of the Second Pay Commis-
sion recommendation.

SHRI K. R GANESH: All inescapa.
ble expenditure which the State Govern-
ment will have to mcur will be provided
for either in the revised estimates or ia
supplementary dsmands for grants.
These are normal things which happen
in the Central Budget also

Having said this, would you permit
me to go into some larger questions that
had been raised. Having sat for four
hours listening to the speeches made §
cannot resist this tempetation. The reac-
tion t0 Gujarat events differ from person
to person. I wang to  highlight two
speeches which were interesting —that of
Shri Bhogendra Jha of the CPI and Shri
D. D. Desai who belongs to our party.
I am not talking avout thc speech of
shri Mavalankar who, as an independent
Member, spoke passionately about Guja~
rat this time also. T was saying that
everybody was seeing the Gujarat events
according to the position of the political
parties. Shri Bhogendra Jha says that
it was a struggie sgaimt hourders and
blatkmarkeeters, a struggle for land re-

“form and against explotation of Harijavs

The spoech of Shei D. D. Devai was
somewhat different and I am sure it
would be given due consideration at the
hands of the hon. Homé Midister. His
whole sgfeech indicated that Gujarat was
sulferitg from a sease of disérimination,
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apd it has been neglected. Me gave vari-
ous instances. [ do not propose fo go
into the details of his speech. B, 1§
would like to ssy that we aie comscious
of the fact that Gujaray has got various
problems.  The natural resources of
Gujarat have got to be fully utilised.
But, Sir, in the totality of the position
in our country, it will not be possible to
say that Gujarat is a backward State. 1
do mot say that just becanse industries
are there, all the problems of Gujarat
have been solved. This is not my con-
tention. But, we should compare the
position in Gujarat with other backward
areas in various parts of the country, like
Eastern UP, Bihar, Orissa and  other
backward States. One has to view the
progress of the State, in the totality of
the situation in other parts of the coun-
try From that angle, we will not be
able to say that Gujarat suffers trom
a sense of discrimination.

They have gog various problems, sen-
timental and other problems Many
statements have been made on the Guija-
1at situation. 1 think the hon  Home
Minister will go into this Much has
been said about the students in Gujarat.
The students are in ferment. 1 know
this may not be completely within the
ambit of the discussion. But, various
things have been mentioned. The fer-
ment takes various forms. While speak-
ing aboup the students in Gujarat, Shri
Priya Ranjan Das Munshi made a very
passionate speech. I am mentioning his
name because he js also a product of a
particular  upsurge that was there in
some parts of the country, a particular
student upsurge. That upsurge has its
positive aspecy ag  well as its  negative
aspect. This also was part of aa up-
surge. But, it will not l¢ possitle to
characterise this ferw:nt that has taken
place in a particuisr form. Of course,
students are in ferms21g and it takes vari-
ous forms. Tus student ferment in
‘Jujarat was in a differext form  But,
the point is this, * Those who are inte-
rested in the totality of the political-
picture, should view these things in their
proper .perspective, without exagperating
the role played by anyome.

Leg. (Del. of Powers) Biil.

Sir, 1 will conclude by raising one
question. If we sanction some of the
mégative aspects of the situation in Gujs-
rmt,—I put it very positively-— or other
movements that have taken place in our
politionl life, then, a very big question
will arise: How fur we should go and
where is the dividing line? J€ parlia-
mentary democracy which Indmn has got
and about which we are proud, is to
serve as an nstrument of social change,
If our parhamenatary democracy is not
& statusquo democracy, but, a living de-
mocracy, if our parliamentary democracy
has been able to solve the various pro-
blems that have come np in our country,
the question of borders, the question of
the reorganisation of States, thc question
of linguistic States, the problems of the
workers. Central Government employees
etc and various other problems—and it
has been able to evolve its own method
and way of solving these problems, thea
it is necessary to preserve these demo-
cratic institutions that we have develop-
ed. If you sanction something in one
part of the country, are you in a pou-
tion to sanction the same in other parts
of the country? I am raising a very
important question. If parliamentary in-
stitutions or parliam:ntary forms of Go-
vernment, are to be subverted by some
other form, then, where is the dividing
line? How can you ask the tiller not to
take back the land from the Jandlord?
How can you stop him from doing that?
My only appeal is, =ince the problems of
the country are so vast and so complex,
those who befieve that parliamentary
democracy is an instrument of social
change, should <ee to it that it is
preserved.

Sir, T have taken a lot of time With
these words, I commend this Budget, for
acceptance by this Houss

THE MINISTER OF HOMF AF-
FAIRS (SHRI UMA SHANKAR DIK-
SHIT): Sir, my colleague. Shri Ganesh,
bhas dealt with the questions rased in
conpection with the budget. I heve
risen to explain briefly the reason for
which the Bill to coofer cn the Presi-
dent the powers of the Legislature' of the
Stats of Gujarat 1o mak: laws hw; been
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moved for comsideration, I do not think
hon. members from aay part of the
House will not like to support thix Bill
or not allow it to be passed unanimously.

‘They have raised, m some cases quite
relevantly, other i some of which
have really mow become out of date,

issues whoee discussion of  clarification
was a matter of public importance be-
fore the decision to dissolve the Gujarat
Assembly was taken. Now 1 do not
propose to go into any controversy of
argument over that aspect of the matter.

1 have repeatedly said in this House
and in Rajya Sabha that it was not the
Government’s stand that there wus any
basic principle or policy involved in the
question of dissolving the  Assembly of
any sense of prestige, fale or real. .lt
was only a question of when to d9 it.
Some hon. members have thought it fit
to find fault with the decision a_bout the
timing of the decision. 1 think the
normal, popular view is that all is well
that ends well.

Shri Mavalankar tried to drive home

int that we were taking some soﬂ
by nate or prestige

unreasopable o obsti
:‘iew of the situation and we were force-d
to give up thay stand, 1 submit that this
is an unkind view of the gituation and
pot wholly justified by the circun;;ta_nt::s
. 1 have no hesitud-
o “'mt::h?t:ewﬂouse into confidence
vith Iﬂgml to the considerations that
m with the Government of India.
Idonmknwiflwunbletomakem;
position clear encugh. My main stan
wasthnifdulyclemdmembenof;
duly conatituted fegislature are h;dmof
against their will to resign by mel :ma
intimidati I do not want to 80
the details of which l;on ;I:m::hcers G”:
well aware—-and thereby pdmm o
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bers, ilie public and the  inteflectiils
outsife have scen the force of this argy-
mont, 1 thisk our purptse has beéh
served. :

I would like to submit that certaln
things happened. Onc of them was thep-
tioned as an argument againsy our de-
cision, but I have interpreted it in fa-
vour of the decision. The othcr mem-
bers of the Gujarat legislative Assembly,
Members of Parliament and others, upon
whom no kind of pressurs was applicd
except perhaps against a very few on
some rare occasions, against really whom
no intimidating action was taken, tcok
the stand and recommended strongly that
we should take that decision.

Then there was also the gquestion of
the students. Though the stud:ms bad
come here, unfortuuately, their position
could not be properly conveyed oy re-
presented, They did have meetings with
one of the members of tie Cabinct here
and a drafy was also prepared. Then, at
some stage, I do not know for what rea-
son, there was some ¢hu e, ihey were
here for a number of Jdays. They had
come here to mzcet the Piirec Minister

to represent their viewpoint and then
go back. Unfortuniily, by thag time
Thwse

quite a bit of time had pasied.
people then, they were »o advised per-
haps or hecause the young pecple zould
not stand this posiiua of frustration too
long, courted arrest anad they went 1o
jall. Before they had gone to jail, they
had taken the stand and they had male
it clear that thev were willing to take
a very coastrictive role and thay ttey
believed in *he bona fides of the Centrat
Governmeat and the leadership of the
country. They had given a2 draft before
they went to jail wri abo after they
weny to the jail,

SHRI P. . MAVALANKAR: Was it
their own draft?

SHRI UMA SHANKAR DIKSHIT:
They had given the Jraft 1 challenge sy
member nf the opporition bemhes o
contradict what 1 am oting beve. They
wrote the draft I Cuojarwd from jeil
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They sént word t» the Prime Mnigerr
house, ths Prime Minister's Secretamar,

more than once that they wanted to see
the Prime Minfster.

SHRI P. M. MEHTA: The Gad of sta-
tement that the Home Minister is making
will again agitate the minds of the people
and the students and youth of Guarat,
becausg it i sbsolutely wrong. Aetually,
the students were betrayed.

SHRT UMA SHANKAR DIKSHIT: It
is this kind of statement which will again
create bittermess, which is now on the de-
clpe,

SHRI P. M. MEHTA: I would request
him not to kindly say things which will
agitate the minds of the students which
will result in trouble.

SHRI UMA SHANKAR DIKSHIT: This
advice should be given to Shri Mavalan-
kar, who has contradicted certain incon-
trovertible facts......(Interruptions) He
should not go on makingz tns rusning
commentaray, He has madae certain
points. When I am stating ihe facts he
has to listen,

I saw that draft of the students, Then
a word came to me that the students want-
ed to come and meet me. I asked the jail
authorities to allow them to come and
see me. They came, It was a long dis-
tance and by the time they came it was
more than about 11.30 pm. Then they
wanted to see the Prime Minister.
Naturally it was not possible to meet
the Prime Minister at that time at 11.15
or 11.30 p.m. So, it was suggested that
they may instead memtion in their state-
memttg&tmymettheoomnl feaders.
The boys did ot like it. Then, at the
end, T told the boyy thet it was too late,

Lep. (Del. of Powers) Bin.

that they might go bﬁ:k‘and because
the point was about the words m the
deaft they should write it in  Gujarat,
their own languags. Then we arranged
for them to meet the Prime Minister
the next day. This is what they did.
They sent word to us that they wanted
to meet the Prime Minister. Finally,
the Prime Minigter appointed a time.
They want and met the Prime Minister
in a separate room. There was discus-
sion by these boys with the Prime
Minister for a quarter or half an hour.
I was also present towands the end of
this exercise. In her presence, four of
them signed—I saw them signing. Now
for anybody to say that they were mis.
fed or that they did mot know theiy
own minds or their integrity or their
intellectual hone#ty could be doubted
or that they were misguided by anyone
or pressed by anyone to act in that way
is unfair to the boys. The boys did it
of their own accord. Nothing that can
be pointed out can affect the factual
position of the statement I am making.
I do not want to create any argument
or any controversy. Then hon. Member
did his best to persuade the boys not to
take the stand which they had already
futimated to us. (Interruptions) 1 do
not want to prolong the argument. I
have stated the facts as I kpow them.

Then, instead of making any general
remarks. 1 shall refer to the main poinis
which the hon. Members made. The
hon. Member, Shri Bbattacharyya be-
jonging to the CP.M. Party and the
hon. Member, Shri Bhogendra Jha,
made certsin points which are some-
what smilar. I shall deal with them
together. Shri  Bhattacharyya laid
stross on the need for checking hoarding
punishing hoarders and, with the im-
provement of procurement arrangement,
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for introducing a better distribution
syetem. He algo referred 1o the feclings
of the students and said that their senti-
ments should be understood and theh
etiergies should be wtifided for the pro.
gress of the counwy.

Shri Bhogendra Jha laid tress on lasd
reforms and be said that more quantitiea
of coaree cloth should be produced. He
seid that in Gujarat there are a  large
number of textile mills and that coarse
cloth or cioth needed by the weaker sec-
tions of the community was not being
produced in sufficient quantities and,
therefore, he said that special cmphasis
should be laii on that and that the pres.
sure should be exerciseq on the mill
owners to produce this kind of cloth
which is in laygest demand in sufficient
quantitics. Also, a meontion was made
about unemployment in Gujarat and he
sald that proper steps be taken to remove
unemployment.

There was an attempt to show that no
action was being taken or had been taken
8o far as de-hoarding, etc. was concern-
od. I tried to find out the facts. I have
been told that the number of raids
carried out was 2500; the quantity of
groundnut seized was 75,000 quintals; the
quemtity of foodgrains seized was about
2400 quintals; the light diesel oil seized
was $5,20,700 litres, etc. There are other
flgures in which 1 do not want to go. It
is not correct to say that cffort has mnot
been made to organise raids against
hoarders or that these rakis have not
met with any success. These raids have
met at least with moderate success
Porder check-posts have been strengthen.
ed. Effortx have been made very
successfully to enlist the cooperation and
amistance of severa] voluntary agencies
in Gujaral. As you are aware, in
Gujsrat, thére zre mapy devoted volun
tary agencies and i8 any sitvation of
drought ox flood or famine these agen
¢fes come out with the spirit of dedics.
tion and their asshence is being Wiilised
folty,
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About unemployment, let us sot forget
that the situation in the matter of em-
ployment in Gujarat is  somewhal
different From the aitiation fn other ports
of the country., Exocept' in Punjab and
Haryans in North India and some other
parts also in the South, whencver the
quoestion of employment 8 considered, it
is understood that mery opportunities of
service in public secter or private secigy
cstablishments should be provided. But
the position is somewhat different in
Gujarat. You will find that in the
Administrative Service, Forest Service,
Secretarial Service and other services, the
number of young men from Gujarat is,
proportionately speaking, the smallest
compared to the other parts of the
country. A Yyoung, progressive dynamic
Gpjarati wants to engage himself in some
productive activity, ia industry, in com-
merce, in trade. And we find very often
that this is also a quality set by the people
of Punjab. Very often they first work as
assistants then as partners and then they
put up their own scparate establishments,
both for production and for trade or
commerce. If we want to remove unenr-
ployment in Gujarat, we must follow <
pattern different from what is followed
in most other parts of the country.
There, we have to lay special stress and
make special efforts to provide a large
number of medium and small industries.
Not even ‘medium  industries becamse [
draw a distinction betweem small and
cottage industries ep one side and
medium and big industries on the other.
Gujarat is one place where it has hap-
pened, that is, in Seurashtra, all the three
industrial estates succeeded very well,
Industrial estates have not succeeded so
well in any other part of the country.
What is needed in Gujsrat is to promofe
and give filip to this sort of activity, and
this is the attitude and policy of the Gov-
ernment of India. T want to give this
‘sssurance to the Mows: that we wouls
like to go in that dirvection so that more
employment,  productive employment,
employment that will suit the genius of
the people, s pravided.
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SHRI UMA SHANKAR DIKSHIT:
You can write to me abowt it. But Iam
makmg s different poipt what I have
said i» beyomd comtroversy. The hon.
Member ¢can write to me about Harijans
and Tribals, wherever we are cancerned—
the Home Ministry—and I will take up
the matter and give him satisfaction. But
what T was saying was this: we bave to
consider the requirements of the State
and try to meet them, We have got n
policy in this matier and we propose to
follow it vigorously and sincerely.

My friend, Mr. Bhogendra Jha, has
said:

Tt w0 aTa nff § qvvm €
wFrfeqfn & wavy w7 g wvar &

1 qntirely agree with him. There is
nothing for anybody to lose hope or to
be disappoipted over the situation. The
people of Gujarat have passed throwgh
difficult times. We have shared in their
distress, and we shall share the common
and concerted cffort and exercise that
the people of Gnjarat are going to make
to remove the obstacles to progress, the
bitterness of the past, =nd to take
measures which will soothe the feelings
of the people...

SHRI X S CHAVDA: Unless you
reduce the prices, feelings will not be
soothed. The Government itself has just
recently raised the issue price of coarse
grains. May I quote from ...

SHR1 UMA SHANKAR DIKSHIT:
He need not guote. If the hon Member
belicves fhat by an order of the Govern-

CHATTRA 5, 1898 (SARA) Gen, Disc. &

State
Leg. (Del, of Pawerg:;a‘&u. ™
SMR} K. S. CHAVDA: The Gujarat
fa increased the prices of
Bijra and ot coarse grains to Rs, 98
Wr guintel. If you yourselves do it, wil
the prices go dows?

SHRI UMA SHANKAR DIKSHIT:
T am afraid the hon Member knows
BeRt to nothing of economics. ..

SHRI K. S. CHAVDA: What should
1 say, Sir, because he does not know this
thing. I am quoting from a reply given
by the Food Minister himself on the
floor of the House...

SHRI UMA SHANKAR DIKSHIT:
I do not dispute the fact.

SHRI K. S CHAVDA: The Minister
does not know the facts. That is the
point. T am mot giving my figures....

SHRI UMA SHANKAR DIKSHIT:
Let the hon Member not interrupt me.
He has spoken such 3 large number of
times, both as interruptions and as a

SHRI K § CHAVDA: If the Minister
13 not ready to reply, let him say so

SHRI UMA SHANKAR DISKHIT: T
am ready to reply You try to under-
stand.

SHRI K. S. CHAVDA: Thit 1s why I
say that you please reply to this point-—
what steps have you taken to bring down
the prices? The whole agititin wiy
against the price-rice

MR. DEPUTY-SPEAKER- You are
repeating the same thing

SHRI K. S CHAVDA: May I oring
to your notice...

SHRI UMA SHANKAR DIKSHIT: T
was saying that tie prices of all the
inputs so far as agriculture is concerned
have risen tremendously. If you want to
use fertiliser, if you want to have more
water either through canal which s
difficult or from tube wells, the cost of
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all the inputs has gome wp
and they go on rising angd in this situy-
tion if any hop Member thinks that the
agriculturist should not be given a higher
price, he is very much mistaken. Nobody
m this country will suppest the propesi-
tion that you should not increase the
prices because the prices of agricultural
inputs have gone up. This is 1 matter
m which we com bave a disagrecment
with him- -~ .

SHRI K. S. CHAVADA The wnole
agitation was with regard to increase in
prices,

SHRI UMA SHANKAR DIKSHIT
To think that simply by an order of the
Government the prices could be reduced,
the hon Member is very much in the
wrong. This is not the way to do things
<0 far as prices are concerned The
proper and the only way is to increase
the production both in the field and in
1be factory by which the prices can be
stabilised. Prices cannot be suddenly
‘brought down in the manner the hon.
‘Member thinks that they can be brought
down. ..

1.

SHRI K. S CHAVDA: How many
times you teke money from these
times you take money from these
people?

SHR1 UMA SHANKAR DIKSHIT:
‘Now, Shri Jagannath Rao Joshi has said
somethings which other hon. Members
also said and with u large part of his
speech I found myself m agreement,
especially where he said that Gujarat
needed a healing touch. Some such things
he sald. But, T do not know, for what
reason he warmed up and he said at the
£nd.

‘WG OFWAWY HTST &7 w7 migewr
A dfe gw wew
qrgw wLT 1 gw Pl aHr d, o
g & qfr a1

“These are his words. These words mean.

that the Janta told bim or he has uader-
stood the Janta fo ssy that these matters
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word for what he wanted t> convev,

Now, Sir, Mt, Krishnan said, we should
take lessons from Qujarat. He sald,
democracy must be protected, eic. T am
in agreement with what Mr, Krisha#n
says But I do want to say this We
have taken lesson from what happened In
Guijarat. All sections of the House and
all the pohtical and othar representa-
tives in the country, intellectnals and
others, have to take a lesson from the
recent history of Gujarat It is a lesson
which is unforgettable; nobody with any
sensitivity or sense of public responsi-
bility can say that this can be forgotton
But what is the lesson to be drawn?
That is the question, That is = question
which ecachone of wus has to answer
according to one's conscience

Then, about Miss Maniben Patel, I
wish to say this. I have very great res-
pest for the lady and I regard her father
a8 my guru and in the evenings I used
to call on him at his residence and she
often permitted me to see him. She has
referred to certain basic difficulties from
which Gujarat and other parts of the
country are suffering She said:

wraw #t guenr § vg wlewd day g
2

She said, the problem has arisen because
of the food shpptage. It is a  pexfect
statement and one has to agres with the
facts of the case. It is a- qQuestion of
increasing the production of the basls
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articles, of achieving greater and greater
self-reliance, increasing production and
also improving the distribution as well.
She mentioned the question of corrup-
tion and other hon. Members also have
referred to it. If the same question is
asked repeatedly I have to give the same

answer. The position is this. If specific
allegation is made, you communicate
“to us.

SHRI K. S. CHAVDA: What do you
do? We have given in writing to the
Prime Minister on the 17th of January
that 25 lakhs were taken by your party
for election fund.

SHRI UMA SHANKAR DIKSHIT:
This is not an allegation which can be
enquired into.

SHRI K. S. CHAVDA: If it is not an
allegation should it not be taken as a
fact?

SHRI UMA SHANKAR DyKSHIT:
Unless it is stated that a particular per-
son conmected with a particular party
has done this or that how can it be en-

quired? One former Minister of Guja-
rat. ...

AN HON. MEMBER: Chimanbhai
Patel,

SHR1 UMA SHANKAR DIiKSHIT:

No.—has sent me a cutfing from a
‘Gujarat newspaper. In that cutting
one of the student leaders Mr. Mankad
is reported to have said that Dr. Amul
Desai stole a file, and before he submit-
ted his resignation, delivered the file to
the Governor. Now, Sir, what happened
was this. Immediately 1 wrote back to
him and I also asked the Gujatat _Go-
vernment to tell us about it But in an-
other cutting which I received subse-
quently, it is stated that all this refers to
public works project. The allegation
was that a much larger amount was
sanctioned, and a contract was signed
and sealed and delivered than what was
originally estimated for. First I thought
that possibly the estimates might have
increased or something wrong might have
happened.

Leg. (Del. of Powers) Bill.

But, what I have learnt from the cut-
tings and other source information is that
actually no decision was taken; no con-
tract was made. What Dr. Amul Desai
probably referred to was to some earlier
discussion between him and some other
people. If we are given such instances,
the hon. Members will appreciate our
difficulty that we cannot take action un-
less there is something definite said by
some responsible person about it

SHRI P. G. MAVALANKAR: About
corruption, everything has come out.

SHRI UMA SHANKAR DIKSHIT: I
have received the cuiting. But,  Shri
Mavalankar knows more about it,

SHRI P. G. MAVALANKAR: Dr.
Amul Desai has sent a communication to
atl.

SHRI UMA SHANKAR DIKSHIT: If
the hon. Member, Shri Mavalankar sents
that statement, I shall get it examined.

Prof. Madhu Dandavate says that he
supports what the students have done.
1 have said once before that in their
idealism it is natural fer students to ftry
to improve the conditions in Gujarat
both in moral and physical terms by
their action. T am not finding fault with
anybody for this approach to the pro-
blems. But he says that the boys were
following the examples set by Mahatma
Gandhi in Bardoli and Dagndi. What
Gandhiji did in Bardoli or by Dandi
March represents soracthing unique in
his method of non-violent siruggle for the
freedom of the country. They were en-
tirely different from what has been done
by the students in Gujarat.

Shri Mavalankar is a witness to the fact
that he himself was the leader of a parly
of -the students.

SHRI P. G. MAVALANKAR: I am
sorry the Home Minister is not stating
the correct position, I was not a leader
of any party.

SHRI UMA SHANKAR DIKSHIT:
He made a statement on this.
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SHRI P. G. MAVALANKAR: I must
clarify the matter now itself, since he has
mentioned my name. Let me clarify at
least one hing that I was not a leader of
any party. All that I did was that I rush-
ed back from Madras and I met the
students twive on the 10th and on the
15th Januury and I told them that they
must carry on their agitation on u non-
party and non-violent basis.

SHRI UMA SHANKAR DIKSHIT:
I do not dispute what he says. What 1
vant to bring tu the notice of the House
with all 1espects is this I have 1cad in
nowspaper reports that he niade a4 state-
ment saying that he disagiced vith the
students because they did mot accept his
advice for following 1he mnon-violent
method. T am doing so for the benefit
of the hon. Member—he may call it a
benefit or not—and my hon. friend Prof.
Davdavate who  mentioned Mahatma
Gandhi —the giecat man who did some-
thing which is unique in history, How
can you compare the students with him
when they were not expected to follow the
Gandhian method or Gandhian  princi-
ples? (Interruptions).

SHRI PILOO MODY (Godhra): What
nobody could do in these 26 years the
bovs did it in two months, namely, to
bring down the Govermment?

SHRI UMA SHANKAR DIKSHIT:
There the Government has changed
several times. 'The contribution made
by Shri Piloo Mody is ncgligible

SHRI PILOO MODY: 1 fully
with jt.

agree

SHRI UMA SHANKAR DIKSHIT: 1
am sorry to take more time. Sir, Shri
Dandavate quoted Lenin. But he quoted
him out of context. He made references
which are completely irrelevant. We
expected much better from him. We
hold him high for his intellectual achieve-
ment. This is not the stuff that he should
give us. He quoted Lenin’s remark
that the Russian army voted with its
feat when the army men deserted the
Czar, Now, the question is where was
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election in Lenin's time? Where was
the multipany system in Russia? During
Czar's time, where was democracy?
And then if the Army went over how
did they vote? For whom did they vote?
Thete is no parallel between the two
situations.

SHRI P. G. MAVALANKAR: Why
was the President not informed eorlier?

SHRI UMA SHANKAR DIKSHIT:
This is a matter between the Council of
Ministers, the Prime Minister and the
President  These details are never  dis-
cussed in the House This is the tradition
of this House and 1 have svid that the
views of the Piesident had been known
to the Prime Minister. (Interruptions)

SHE1 P, M. MEHTA: The question
is whether you had informed the Presi-
dent in time that you are poing 1o dis-
solve the Guiarat Assembly?

SHR1 UMA SHANKAR DIKSHIT: 1
have alrcady said these deatils arc not
discussed in the House. We have never
done it

SIIRT P. G MAVALANKAR: Mr.
Deputy Speaker. Sir, are you satisfied?

SHRT UMA SHANKAR DIKSHIT:
There is no constitutional infirmity  be-
cause at the time the President took over
the powers of the Governor he issucd a
sepaate order passine the powers back
to the Governor for his exercise. So,
there is no question of infirmity in the
action taken.

Sir, Mr. D. D. Desai painted such a
gloomy picture as if nothing has been
done cither during the President’s rule or
during the regime of the Chief Minister,
Mr. Ghanshyam Oza, The per capita
income of Gujarat—if you leave out
Panjab and Haryana which is 940 and
810—is similar to that of Maharashtra
and is better than any other State in
India. Xt is 666 for Gujarat against 686
for Maharashtra, To say, therefore, that
Gujarat was completely neglected and
its economic position is worse than other
States is not a fafr statement.
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Then I take up the outlay and the ex-
penditure figures. Mr. Ganesh gave the
outlay figures for the Fifth Five Year
Plan. I am referring to what action
had been taken joining the Fourth Five
Year Plan. This is the way to judge how
much work has been done. In 1949-70
the outlay was Rs. 75 crores and the ex-
penditure was Rs. 81 crores. In 1970-
71 the outlay was Rs. 86 crores and the
expenditure was Rs. 90 crores. In 1971-
72 the outlay was Rs. 93 crores and the
expenditure was Rs. 100 crores. In
1972-73 the outlay was Rs. 108 crores
and the expenditure was Rs. 135.84
crores.

This was the period when the new Chief
Minister Mr. Ghanshyamlal Oza had
taken over. In 1973-74, the approved
outlay was Rs. 122 crores and the ex-
penditure was Rs. 139 crores. The above
covers the period under both the Presi-
dent’s rule and the Chief Ministers’ rule.
What I want to submit for the understand-
ing and appreciation of the House is that
due to the Ileadership provided during
President’s rule and later by the Chief
Minister also. the standard of functioning
of the officers was maintained and the
general trend of progress and development
was not impeded, despite diverse develop-
ments and changes that took place in
Gujarat.

SHRI P. M. MEHTA: But now there
is complete administrative chaos in the
State of Gujarat. Administrative condi-
tions are chaotic. Let him take note of
that.

SHRI UMA SHANKAR DIKSHIT:
Wish is the father of the thought some-
times. I cannot say why he should make
such a statement when I have given in-
controvertible facts.

SHRI K. S. CHAVDA: The Fifth Five
Year Plan for Gujarat in urealistic.

SHRI P. M. MEHTA: The Chief Sec-
retary was removed overnight and he has
not aattended to that issue till now.
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PROF. MADHU DANDAVATE
(Rajapur): Again, wish is the father of
thought.

MR. DEPUTY-SPEAKER: Where does
speech stand?

SHRI UMA SHANKAR DIKSHIT: I

just want to give a few more figures. I
know that most of the hon. Members
would like this debate to end and so 1

would mnot take up much time. I shall
now take up irrigation and relief works
under other heads, in order to show how
relief work was done and what measure
of relief work was attained. In 1972-73,
in regard to minor irrigation, the ex-
penditure was Rs. 5.78 crores, and from
Ist April, 1973 to 30th September, 1973,
in six months, it was Rs. 13.27 crores. So,
it had more than doubled as compared to
the previous year, in just six months.

Then, take soil conservation. It was
Rs. 220 crores before, but in the said
six months, the expenditure rose to

Rs. 4.42 crores.  Similarly, on roads, it
was Rs. 5.65 crores in 1972-73 and this
became Rs. 10,62,93,000 in six months
from 1st April, 1973 to 30th September,
1973.

SHRI PILOO MODY:
lated awakening?

Is this a be-

SHRI UMA SHANKAR DIKSHIT:
This is a piece of information to awaken
the minds and conscences of some of our
friends here who have not studied the
facts of the case.

PROF, MADHU
Frozen conscience.

DANDAVATE:

SHRI UMA SHANKAR DIKSHIT:
Then, it was said that power had been
neglected. The power position 1in the
country is poor. Thers is no denying
the fact, but here it is a question of
whether progress has been made in
Gujarat in the direction of its develop-
ment or not.

SHRI K. S. CHAVDA: Let him say
something regarding the Narmada.
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SHRI UMA SHANKAR DIKSHIT:
At the beginning of the Fourth Plan,
the installed capacity was 618 M.W.; the
target for the Fourth Plan was 1064 M.W,
and the achievement at the end of the
Fourth Plan was 1142 M.W,

SHRI K. S, CHAVDA: That is only
installed capacity. It is not utilised
capacity.

SHRI UMA SHANKAR DIKSHIT:
That is another matter. If he wants, 1
can give that information also. If he
laughs at himself, I cannot help it. As
regards villages electrified, the number
was 3048 at the beginning of the Fourth
Plan, and the target for the Fourth Plan
was over 5000 and the actual achieve-
ment was 5687,

pumping sets energised, the
of the Fourth

As regards
position at the beginning
Plan was 38735....

SHRI K. S. CHAVDA: On a point of
order. ...

SHRT UMA SHANKAR DIKSHIT:
There is no point of order.

SHRI K. S. CHAVDA: 1 shall formu-
late the point of order when the Chair
allows me to do so. I have got a docu-
ment here entitled Gujarat at a glance,
which is a Government of Gujarat publi-
cation. There it has becn mentioned at
page 4 that the installed generation capa-
city (M.W.) was 862.

SOME HON, MEMBERS: Which year?

SHRI K. S. CHAVDA: 1970-71. T am
SOTTY.
SHRI UMA SHANKAR DIKSHIT:

This is the point of order! Whatever the
point of order, I do not want to bore the
House with unnecessary figures. But 1
will give a few figures. At the beginning
of the Fourth Plan, the number of pump-
ing sets energised—Shri Patel will be
glad to know—was 37,735 but at the end
of the Fourth Plan it is 1,40,651. These
are figures which show that the achieve-
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ment has not been mean, within the limi-
tations of the plan and resources and
other disturbing factors, the Gujarat
Government  under various leaderships
has worked very well. I think it deserves
some appreciation on the part of this
House.

I will conclude by requesting the House
to pass this Bill unanimousiy.

SHR1I H, M. PATEL (Dhandhuka):
The Home Minister said that we all have
learnt a lesson from Gujarat and that one
important lesson that he has learnt is that
increased production is the only way in
which these problems could be solved.
But he did not spell ovt what concrete
measures he is taking or is contemplating
to take. Everybody says that increasing
production is the only way in which we
can find an answer to ihe price rise, but
what are the concrete steps decided upon
which will rapidly result in bringing dewn
prices?

SHRI UMA SHANKAR DIKSHIT:
It is a very good suggestion. When
a member like Shri H. M. Patel asks a
question. I do not want to keep quiet. He
has put a question which has a large
scope and dimension. The present ques-
tion relates to Gujarat only. If we are
thinking of production generally in the
country, price rise and removal of short-
ages, it will have to be a large package
of measures taken. So far as Guiarat is
concerned. T did give one-indication as
to how the unemployment guestion could
be solved in a better way if we take a
view more akin to the gznous and nature
of the people of Gujarat. But more than
that I am not in a position to say. Itisa
much wider question and the General
Budget does really give an opportunity for
all such matters to be discussed.

SHRI H. M. PATEL:
to point out....

I just wish only

MR. DEPUTY-SPEAKER: This be-
comes a dialogue.

PILOO MODY: Does not
Let it be; otherwise, it is so dull.

SHR1
matter.



265 Gujarat Budget, CHAITRA 5, 1896 (SAKA) Gen. Disc. & Guj. State 266

1974-75

SHRI H. M. PATEL:
stand that this particular
with regard to Gujarat,
of price is something that affects the
entire country. Whatever is done in one
part affects the other, So far as the pro-
duction increase is concerned, it is a
problem for the country as a whole, and
when I see certain decisions taken which
can only result in price increase on an
overall basis, for instance, what has
appe.rad iz today's papers that the price
of naphtha and certain other oil....

I fully wunder-
discussion is
but' the question

MR. DEPUTY-SPEAKER: How do
you connect it with Gujarat?

SHRI H. M. PATEL: 1 am referring to
production increase. I want to point out
to the Home Minister that if this question
of production increass is to be taken
seriously, it is an all-embracing thing.
It is not a question merely of increasing
production if at the same time you take
steps which must result in very consider-
able increase in prices. The prices of
these things had been raised five or six
times over the existing prices.

MR. DEPUTY-SPEAKER: This is a
larger question affecting the whole coun-
try.

SHRI H. M, PATEL: Is it not an
opportune moment for me to emphasise
and bring to the notice of the Home
Minister, since he is in a  receptive
mood. ...

SYRI PILOO MODY:
that idea?

What gave you

MR. DEPUTY-SPEAKER: If he 1s re-
ceptive, there should be another occasion

SHRI H. M. PATEL: All right.

MR. DEPUTY-SPEAKER:
text of what has happened
ard of the situation that

In the con-
in Gujarat
prevails even
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now, I think it was rather unrealistic
for me to try to put the debate on the
rails as required by the subject under dis-
cussion.

Many things have been said and they
are all on record. But I do not know how
far certain things that have been said here
are going to help in the cause of pro-
gress, normalcy and peace. Today’s papers
carry reports of a split in the student
movement and a section of students has
started a hunger-strike befors the office
of the Samiti, and I do not know whether
the hands of those students who are try-
ing to help bring normalcy and peace
would be strengthened by certain  things
we have said.

Now, the question is:

“That the Bill to confer on the Presi-
dent the power of the Legislature of the
State of Gujarat to make laws, as
passed by Rajya Sabha, be taken into
consideration.”

The motion was adopted.

MR. DEPUTY-SPEAKER: We take up
the clause-by-clause consideration. The
question is:

“That Clauses 2 and 3, Clause I, the

Enacting Formula and the Title stand~=—"

part of the Biil.”
The motion was adopted.
Clauses 2 and 3, Clause 1, the Enacting

Formula and the Title were added to the
Bill.

SHRI UMA SHANKAR DIKSHIT: ¥
beg to move:

“That the Bill be passed.”
MR. DEPUTY-SPEAKER: The ques-
tion is:

“That the Bill be passed.”

The motion was adopted.



